GOVERNMENT OF INDIA
MINISTRY OF CIVIL AVIATION
' LOK SABHA
UNSTARRED QUESTIQN NO. : 2327
(To be answered on the St March 2020)

DEMAND FOR FLIGHTS IN KARNATAKA

2327. SHRI ANNASAHEB SHANKAR JOLLE

Will the Minister of CIVIL AVIATION
ool [dosmr sl ' ‘be pleased to state:- |

(a) whether the Government is aware that there is a huge demand to introduce two daily
flights from Belagavi to Mangalore in Karnataka as there is no proper rail or road
connectivity between these two important destinations and if so, the details thereof:

”

(b) whether the Government proposes to discuss the same with private airlines on
priority basis; and -

(¢) if so, the details thereof?
ANSWER

Minister of State (IC) in the Ministry of CIVIL AVIATION ‘ | |
A QR A T A e - (Shri Hardeep Singh Puri)

(a) to (c): Ministry of Civil Aviation has been receiving requests for connecting various
cities by air across the country including Belagavi-Mangalore sector. As per approved
Winter Schedule (WS)-2019, no scheduled domestic airline has filed the request to
commence direct flights between Belagavi and Mangalore. As per WS-2019, scheduled
airlines are operating 22 flights per week on Bengaluru-Belagavi-Bengaluru sector.
Further, flights from Belagavi to Ahmedabad, Hyderabad, Indore, Mumbai, Mysore,
Pune and Tirupati have also commenced under Regional Connectivity Scheme (RCS)-
UDAN (Ude Desh ka Aam N agrik).

With repeal of Air Corporation Act in March, 1994, the Indian domestic aviation was
deregulated. Airlines are free to induct capacity with any aircraft type and select
whatever markets and network they wish to service and operate. Government has laid
down Route Dispersal Guidelines, with a view to achieve better regulation of air
transport services of different regions in the country. It is, however, up to the airlines to
provide air services to specific Places depending upon the traffic demand and
commercial viability. As such, the airlines are free to operate anywhere in the country
subject to compliance of Route Dispersal Guidelines issued by Government.
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